FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptey Board of India (Liguidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF CLS ENTERPRISES PRIVATE LIMITED

1| Name of Corporate Debtor CLS Enterprises Private Limited

2 | Date of Incorporation of Corporate Debtor 25.11.2005

3 | Authority under which Corporate Debtor is Incorporated | Registrar —of - Companies, Ahmedabad, — Under  The
/Registered Companies Act, 1956

4 | Corporate Identity Number / Limited Liability Identity U63020GI2005PTC047148
Number of Corporate Debtor I

5 | Address of the Registered Office and Principal Office (if | 1st Floor, Rishabh Corner, Office No-120 Plot No«93,

any) of Corporate Debtor Sector-8 Gandhidham Gujarat - 370201
6 | Date of Closure of Insolvency Resolution Process 03.09.2020 (180 days from the CIRP Commencement

date plus 67 days of pandemic Covid excluded)

29.09.2020 (Order uploaded on NCLT Website on 12-10-

7 | Liquidation Commencement Date of Corporate Debtor
2020)

8 | Name and Registration Number of the Insolvency CA Bhavi Shreyans Shah ,
Professional acting as Liquidator ch No. IBBI/IPA-O01/1P-P00915/2017-18/11521

9 | Address and Email of the Liquidator, as Registered with | C 201, Embassy Appt., Near Ketav Petrol pump, Dr. V' §
the Board Road, Ahmadabad, Gujarat ,380015
Email: ca,bhavishah@gmail.com

9/B, Vardan Complex, Nr. Lakhudi Circle, Navrangpura,
Ahmedabad-380 014
Email: ipbhavishah@gmail com

10 | Address and Email to be used for correspondence with
the Liquidator

11 | Last Date For Submission Of Claims 11.11.2020

Notice is hereby given that the Hon’ble National Company Law Tribunal (Ahmedabad Bench) has ordered the
commencement of liquidation of the CLS Enterprises Private Limited on 29.09.2020. (Order uploaded on NCLT Website
on 12.10.2020)

The stakeholders CLS Enterprises Private Limited (In Liquidation) are hereby called upon to submit a proof of their
claims, on or before 11.11.2020, to the liquidator at the communication address me st item 10.

The financial creditors shall submit their claims with proof by electronic me I Al itors may submit the
claims with proof in person, by post or by electronic means. =

Submission of false or misleading claims with the proof shall attract penaltie

Date: 13.10.2020 Bhavi Shreyans Shah
Place: Ahmedabad Liquidator for CLS Enterprises Private Limited
Reg. No. IBBI/IPA-001/1P-P00915/2017-18/11521
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FOR THE ATTENTION OF THE STAKEHOLDERS OF

FORM B
PUBLIC ANNOUNCEMENT
{Reguiation 12 of the nsoiency and Bankuptcy [Ligudation Process) Reguations, 2016)

FOR THE ATTENTION OF THE 5TAKEHOLDERS OF

RUTIKA CREATIONS PRIVATE LIMITED (IN LIQUIDATIOM) CLSE ENTERFPRISES PRIVATE LIMITED

1. | Mame of Comporate Deblor | Rutika Creations Private Limited 1 | Kame of Gorporate Deblor CLS Enterprises Private Limited
2. | Date of Incorporation O Comorate Debtor | 07" October 2010 2 | Dale of Incomparation of Corporate Dabéor | 25.11.2005 qfberer des (I) union Bans Junagadh Branch ; Jayshn Takies Road, Kalecha
3. | Autharity Unter Which Corporate Deblor | Regstrar of Gompanies, Abmedatad, india 3 | Authority urder which Corporate Deblor | Regisirar of Companies, Ahmedabad, Qo= e Camm Cenre, Serdar Palel Bnavan, Junagarh - 352001
Is Incorparated Regstarad | uniar the Companies Acl 1956 & Incorporated Registered Under The Comparies Act, 1956 Tel, No. 02685-2627800 Email . bm2627 @andhrabank. con
4. | Corporate dentily Number | Limiled Liabiity | U17120GJ2010PTCOE2545 4 | Corporale idenlity Number | Limiled Liabibly | UB3020GU2005PTCO4T 145 [See Rule 8(1)] POSSESSION NOTICE (For Immovable Property) ‘(,z x}\\
|dangity Number Of Corporate Debtor dentity Number of Corparate Deblor “torrent-
5. | Address of The Reqistered Cffice And | Piot No K1 1o K5, City Industrial Estate, 5 | Acdress of e Registered Office and 1" Floor, Rishaioh Comer, Office No-120 Pt 1|Nhere§s- The undgrsagned being the .ﬂéu!hnﬁsed Officer uiFtthe Union Bank u; s TORRENT PHARMACEUTICALS LIMITED
Principal Ofice (&) OF Comporete Debdor | Udhina Navsar Road, Udhang, Surat Principal Cfice 0f ary) of Comorate Deblor | Ne-33, Sector-8 Ganchicham Gujaral - 370201 ndia, Junagadh Branch under the Securitsalion and Reconstruction o B X rtfsmumuui:a.- : Tomest House. Off Ashimes ood
| Gujarat - 384210 | Doto of Clanure of Insaivency 03.00.2020 (180 days from fe CIRP Financial Assets and Enforcement of Security InterestAct, 2002 (Act No. 54 of s Gt Froggnie e e
8. | Date of Clasure of Insalvancy 011" October, 2020 (270 days from the CIRP Rascdution Procass Commencement data plus 67 days af 2002} and in exercise of powers conferred under section 13(12) read with Rule Fimal I: imvestomservicenilionentgphmma com  Fa + 91 70 26532000
Rasolution Procass Commencement date pius 68 days of pandemic Covid excuded) 3 of the Security Interest (Enforcement) Rules 2002, issued a Demand Motice
lockdown due 10 pendemic Covic-19 excluded} | |7 | [iguidation Cammencemant Date 29.09.2020 (Order upksadied an NCLT dated 03-02-2020 calling upon the borrowers Shri Pathan Shahanvaz PUBLIC NOTICE
7. | Liguidation Commsncament Dabe 08" October, 2020 (Order uplcaded on of Comorate Dablar Wabsita an 12-10-2020) Yusufkhan lo repay the amount mentioned in the Molice being Rs. o . _ _
of Carporale Dablar websile of Hon'bie NCLT an 12.10.2020) & | Name and Regisiration Number of the CA Bhavi Shreyans Shah 17,94 874.87 (Rupees Seventeen Lakh Ninety Four Thousand Eight Hundred Motice is hereby given that the onginal share certificates, details of which
8 | Mame and Regisiration Mumber ofthe | CA Bhavi Shreyans Shah Insolvency Professional acting as Liguicsor | g, No. EBIPA-D011P-PU09152017-1811521 and Seventy Four and Exghty Seven Paise) within 60 days from the date of are given hereunder, have been reported lost / misplaced:
|| Ineohency Professionel acting an Liguislr | Pieg Mo- IEBMPAGHNPPID 001 7- 1o 1521 9 | Address and Ema af the Liguidator, {5 21, Embesssy Appt., Mesr Kelay Patol pump, receipt of the said notice iy Sr| Fele Name af the Noof | Certiflcates| Distinctve | Distinctive
4 | Address and Email of the Liquidator, | C 201, Embassy Appt, Near Ketav Patrol pump, as Registered with lhe Board Dr. W & Road, Ahmadabad, Guaral-380015 The borrower having failed to repay the amount, notice Is hereby given to the N N, Sharehalder shares | Mox | Nos{Prom) | Mes ¢Te}
as Registerad with the Beard | Dr. V. 3. Rload, Ahmedabad, Gujarat - 380015 Email: ca bhavishah@gmail.com borrower and the public in general that the undersigned has takesn v [inatil  tomincsna: | e | ade | s | st
| Email - ca.bhavishahi@Egmail.com 10| Andress and Emal 1o be used far 5B, Vardan Complex, Nr, Lakhodi Girce, possession of the property described herein below in exercise of powers om .
10| Address and Email o be used for | 9B, Vardaan Tower, Nr. Lakhudi Circle, comaspandence with the Liquidatar Navranggura, Ahmedabad-360 014 confered on him/her under Section 13(4) of the said [Act] read with Rule 8 of ar), W8 ]| SeRuER | Aedms
correspandence with the Liguidatar | Navrangoura, Abmedabad, Gujarat - 380014 Email: ipbhavishahiigmail.com the said rules on this Sth October day of year 2020 Pihaasnt & Rahesl Tecsved. Pt cofcatel shaslualdan. e ki
: : Sl Ll L 11| Last Data For Submission Of Claims | 11.11.2020 The borrower in particular and the public in general is hereby cautioned not to intends to issvalt:j duplicate share certificates in liew of the aforesaid migiﬂarl
11| Lasi Diate for Submission of Claims | 117 Novernber, 2020 Nalice fs haraby given thal B Hor bie Masonal Company Law Tribunal [Ahmedabad Banch) has deal with the pmpn_arﬁl and any daa!:lngs with the property will be subject to the share certificates. Public is cautioned against purchasing or otherwise
Nalice is herey given hat tha Hon'bie Mational Gompany Law Tribual {Ahmadabad Bench) | | arderad the commencament of liguidation of the GLS Enterprises Private Limiedon 28.09.2020. | | ©harge of the Union Bank of India Junagadh Branch for an amount Rs. dealing with the above mentioned share certificates. Duplicate share
has ordered e commencement of ‘q”'@‘”“ -l:h‘l1hn.=.- Rutika E"wum Private Limited on (Order uplcaded on NCLT Websiteon 12.10.2020) 17,94 874.87(-and mtereqithereun. o : ; certificates thereof will be wssued o the above named shareholder, unless
" Crsaber, 2020 | Orderuplcaded an websiteof Hon'ble NCLT on 127 Octobar, 2020). The siakehoiders CLS Entemnsas Private Limited {In Liquidasion) are hereby called upan t The Borrower attention is invited fo provisions of sub-section (8) of Section 13 any objection is received by the undersigned within 10 days from the date
The slakehoiders of Rublka Creations Private Limited (In Liguidaion) are hereby caled upon 10 | | submit a proaf of their claims, an or befre 11,11:2020, to the liquidatar & the communication the Act, in respect of time available to redeem the secured assets. S eadilication ol this noline
submit a Fm:-uf_ﬂf 1I_1&|r clgims, an or before 11" Movembsr, 2020, 1o the liquidator at fhe addrass akdress mentioned against fem 10 ks e ;
gjﬁﬁi?cﬁmwﬁ;:ﬁ ':31'“" <ufbmit their prodf of claims by electronic maans anly. Al her | | T, inancial reditors shiall submit thex claims wilh pract by electronic means only. Al aher Description of Inmovable Property Foe TORRENT PHARMACEUTICALS LIMITED
slakehoiders may subme the proalof clams in person, by past or By ekeciranic means ;riﬁ@m_m;s;;ﬁdheltl::r: "'il:I ﬂmru}ﬁ?ﬁ isul::u?allm:g'tmmm' All The part of the property consisting of Fiat No. Block no G-2 Ground Floor ok Ahmedibiad MAHESH AGRAWAL
Submission of falss or misieading prooés of ciaim shall astract panaltias, 3 SN0 or Miseading Came Wit e procts ¢ “E B“;- o o Nana Bhoyavada Area C 5 No 6572 Mangrol Junagadh Bounded by East Date : 12% October, 2020 VEILEGAL) & COMPANY SECRETARY
43" Fob Bl Bapate i . e Biock No G-1, North - Chbitri Then House of Jentibhai Bhoy, West - BlockNo | "N b4
Cate: 13" October, 2020 Liguidatar Date : 13.10.2020 Liguicatior for CLS Emterprises Private Limided ; ;
Place: Ahmedatad Riag Mo- IBBIIPA-001/IP-PDOS152017-1811521 | | Place: Ahmedabad Rag. No. IBEPA-O01/IP-PODS1S2017-1811521 5-3, South: Intenal Road the Property of Vallabhbhai Bhoy

Date : 09-10-2020
Place : Junagadh

Inion Bank of India

Authorized Officer

AU SMALL FINANCE BANK LIMITED @ sceouieo commerciar sanky
Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001, Rajasthan, (India).(CIN:L36911RJ1996PLC011381)
APPENDIX-IV-A
[See proviso to rule 8(6)]
Sale notice for sale of immovable properties
E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
MNaotice is hereby given to the publicin general and in particular to the Borrower (s5)/ Co-Borrower (s)/Mortgagor (s) and Guarantor (s) that the below described immovable properties mortgaged to the Secured Creditor, the constructive/physical possession of which
has been taken by the Authorised Officer of AU Small Finance Bank Limited [A Scheduled Commercial Bank),the same shall be referred herein after as AUSFB. The Secured Assets will be sold on "As is where is”, “As is what is”, and "Whatever there is” basis through
E-Auction for recovery of amount mentioned in the table below along with further interest, cost, charges and expenses being due to AUSFBviz, Secured Creditor,
Itis hereby informed you that we are going to conduct public E-Auction through website https:/ /sarfaesi.auctiontiger.net
Co "ét:’:ﬁ:éﬁmgﬁm nmifalgﬁ?um Date Of Description of | price For [Maney Forl Tims of (T oibid|  Piace L@J-If_ﬂfef"";::ier [;“;a;tm;ﬁrn Enﬁ?‘rzuﬂf&mmm;m Ot lgﬁfum Chat B Description of | price for Money For| Time of [Tine o gid| Pl :f'_:tTlfz':der ‘M’TE"
/Guarantor/ Loan Afc No. | Demand Notice|Possession Property Property | Property |E-Auction|Submission|  Submission visit Date | | /Guarantor/ Loan Afc No. | Demand Notice|Possession Property Property | Property |E-Auction Submission|  Submission Visit Date
Prakash Mathubhal 21-Jul-17 ¥ | 4-Sep- | Flat No. - 102, 15t T T 20-Nov- |18-Nov-20| Al) Small Finance | Bhanu Gangaram Lachhaji 30-Jul-18 ¥ |19-Aug- | Shop No. 2, R.S. No. 1 ¥ 20-Nov- [18-Nov-200 ay) soail Finance | Bhanu
Bangadi 5/0 20,07,609/- | 20 Floor, Sai Amrut | 1441000/ 73,000/ | 20 ‘“'“r‘;“’“‘ Bank Ltd, Branch | WE 8N | 5ythar 5/0 Lachhani | 13,31,498/- | 20  |2/2, Paiki, Division B,| 405000/ 25,000/-| 20 1“-”& AM | Bank Ltd., Branch vt EE;
Nathubhai Bangadi Rs. Twenty Complex, Survey No. ;wl:'ﬁn . Rs i:gzgﬂ sogpy | Address:-404- " e o g | | Devaji Suthar Rs, Thirteen Plot No. 1 & 2 Paiki, f;c';:':l':; ; Rs. lmﬂﬂFﬂr; 500 PM Address : - Emall 1d-
(Borrower & Lac Seven - 261, Tikka No. - | |0 ?:':E”:'r BM with 406, Golden ilu':'gmmﬁl (Borrower & Lakh Thirty Sargam Complex, | o "::E::"’ P with 5/ 1"1_33“1:“1” wul::;m;sﬁ
Mortgagor), Smi. Thousand 5ix 33/5, Vibhag-A, City | ope [ - | unlimited ﬂ'mg:::'d';& ‘:mp:r-w Maortgagor), Smt. One Akhol Mo, oMy | Theieang| mimited ghﬂil?‘“:v ?3”2 “;'mp':ﬁ
Renuka Prakash Hundred Nine Survey No. - 360, | Thoussnd | = |xtension PR ESN. OTEE. | it date- | | PAnsuben Gangaram | Thousand Charrasta, Taluka S| extension urohit Hotel 2nd | Pronerty
Bangdi W/O Prakash only as on Paiki Village anly 1 of 3 Fiahl C_'r{ I_E’ 18-Mow-20 | | Suthar W/Q Four Hundred Deesa, Distt, ¥ o7 3 Flgin el g 18-Now-20
o minutes Alkapuri, Dist- ) : ! minutes FINAMNCE Abu
N, Bangdi (Co- 20-lul-17 Babajipura, Vadodara, Gujarat Gangaram Lachhaji Minety Eight Banaskantha, pilghvy,
Borrower), [Loan AJC Vadodara, Gujarat. 390017 Suthar [Co- Only as on Gujarat. Palanpur, Dist,
No.): LSBARDZ2715- Admeasuring Borrower), (Loan A/C 30-Jul-18 Admeasuring 16.54 Banaslkaa
150‘3?21?"1, ?SD,SQ Ft. NCI.]: LSDHAQZ2T15- 54:] Mtkr. IREO0] Guj,arat-
Le0d10e0100111842 160400867,
Pravinkumar Prajapati | 21-Jul-17 ¥ |18-Aug- | House In Gamthal T |¥35000/ 20-Nov- |18-Nov-20| AU Small Finance |  Bhany | | L9001060100660058
5/0 Kureshibhai V 14,42,345/- 0 Assessment No. 151, T.00,000/- | Re. Thirty 20 ID'I]:;AM Bank Ltd., Branch ;;?:gﬂilgﬂ Dhanesh lani 5/0 30-Jul-18 17-Aug- | 304, 3Rd Floor, OF ¥ T 25,000/ 20-Mov- 1B-Mov-20( 1) Small Finance Ehan!.l
Prajapati (Borrower), Rs. Fourteen Property No. 149, s *_itwn Five 21:,12 EE‘ .00 PM il e 2 Emall 1d- | [ Vinayakrai Girdhar Lal | ¥ 5,47,751/- 20 Mateswari Complex, 4,05,000/- Rs. 0 lﬂ.[::D AM | Bank Ltd., Branch SE?EESDEEEEE
Bhavanaben Prajapati | Lac Forty Two Sim OF Bhoyan, Laconly | Thousand ol Pirham City Plaza | auctions@ | | Jani (Borrower & Rs. Five Lakh Mandalpur Road, Rs. F'?”' Twenty E'Ui Z’; . DJ:IQFM Address:-404- |TTC
W/O Pravin Kumar Thousand Taluka Deesa, Distt. only | ynlimited Complex Nr mubankeln | Gy rtgagor), Smt. Farty Seven City 5r. No. 3566, TI:IC Fwe.j i Pt; with . 406, Golden lcon | auctions@
Kureshbhai Priapati Three Banaskantha, extension 3ot Clun New uﬁ;ﬁﬁ;ﬂ_ Alkaben Dhaneshbhai | Thousand Vill.-Manjalpur, zﬁ.n Thousand |, imited Building, Opp | aubank.in
(Co-Borrower & Hundred Gujarat. m;fu-:e . Di??;:;;f:::ig 18-Mov-20 | | Jani WO Dhanesh Saven Vadodara, Ta.- anly | exsension ESETI' ;}m;ﬁ’ Chﬂ'_k” E:ﬁﬂ;—ﬁf
Mortgagor), (Loan Forty Five Admeasuring 92.93 Gujarat lani {Co-Borrower), Hundred Fifty Vadodara, Gujarat. mi'::jm = Ef}i&t_a PUTl 1 18-Now-20
ASC MNo.): only as on 5q. Mtr. {55.76 Sq. (Loan A/C No.); One Only as Admeasuring 300 Gadodara. Buikrt
LSPNRO2714- 19-Jul-17 Mir. Constructed LSBAROS916- an 5q. Ft. _390'[:1?
150312667, Area) 170452229, 30-Jul-18
L9001060100633391 LS0010607001 16560
Harnishkumar 12-Oct-17 7 | 19-5ep- | City Tikka No. - 06, ? v 20-Nov- llﬁ;'gﬂﬂﬁf AU Small Finance | | Bhanu | | Hiralal Velji Hirani S/0 | 25-Oct-18 ¥ |28-Aug- | Plot No. 2, Gram i T | 20-Nov- [1B-Nov-20) a\) small Finance | Bhanu
Ramn!klal Sh“f‘ $/0 el o 2 S.Nn-_— B3 Falid E?Tﬁiﬁf- 35;25#-,%;- I.H?F'M - 1] By Lt'i'_’ S Eimﬁaguigga Velji (Borrower & 67,65,451/- 20 Panchayat House 45,00,000/+ 2,25,000/- pig 113_1:100.&.!.-1 Barik Led., Branch ;;?;Eﬂ%gg;
Ramniklal Manikial Rs. Twenty South Side Property,| > S'LM"“E vod.0n | 500 PM ‘“::;E-";n;l 'FIE'E“" ~| -Email id- | | Mortgager), Smt. Rs. Sixty Mo. 1/3/51, At T_" FT“ s, Two :"Lfﬂ ;’;‘ s.o0 pay | Address:-Near |"Te oo
Sheth (Borrower & One Lac Forty | Maoje, Teh: - i Twenty | PMWith T E::'r’ :::i:::::ﬁ Rekhaben Hiralal Seven Lac Mirzapar, Taluka ':ilva': e | otk gy Bank actionsgy
Martgagor), Smt. Four Viramgam, Distt. - Five | Ulimited o oath Clob. e | Property | | Hirani W/O Hiralal Sixty Five Bhuj, Distt. Kutch, TWERLY 1 | nlimited Santoshi Maa | aubank.In
fyotiben Thousand Ahmedabar, Thousand u:uefn;mn ?,Jipi_wa um,ﬂ_ wisit date- | | Velji Hirani {Co- Thousand Gujarat. Th FIVE | extension "'”“.““'." e, . EZﬁTﬂ
Gautamkumar Sheth | One Hundred Gujarat. anly m;ulﬂ .t'-.hE ol d:]:na a_ | 1ENowll | lBorrower & Four Hundred Admeasuring 222.96 cu.:Ta ndl ofs Aubeli Circle, 81| 45 yeve70
W/0 Manilal Ninety Nine Admeasuring 380054 Mortgagor), Shri Fifty One only 5. Mtr. (Builtup . minutes Dist-Kutch,
Mohanlal Sheth {Co- Only as on 30.56.12 5g.Mtr. Narayan Beverages a5 on Area 146.80 5q. Guarat.
Borrower & 5-Oct-17 (Guarantor), {Loan 25-Oct-18 Mir.)
Mortgagor), Hiren AJC Na.):
Gautambhai Sheth LS001060713114663
ziiﬁ?kukf:;:!g:::[h Patramal Karshan 20-May-19 |28-Aug- | Property On Sub L1 L4 20-Mov- Iﬁj’ﬁ;:ﬁ AL Small Finance Fr;haigy L
CoBiirower). Gt Gadhavi $/0 Karshan | ¥ 42,90,329/- | 20 Plot No. 23/24C, Ez;ﬂfmﬂﬂ- l.é'srgﬂﬂa’- o | e | Bank Lad,, Branch | ECE SeE
Hbarea Rar’ﬂnmal Gadhavi (Borrower & | Rs. Forty Two Rev. Sr. No. 356, Vill-| "= ?Lacﬂﬂ o a0 | 5.00PM Address : - Near | ™ Email Id-
Sheth W/O Ramniklal Mortgagor), Smit. Lac Ninety Madhpar, Ta-Bhuj, arly e B welth ; ID:&I iz-l:':j T:,ﬂ?—.lﬁ
Marelilal Shiath Madburi Patramal Thousand Dist.-Kutch, Gujarat. ey ¥ unlumu'r.ed r'j:hl-;?r ;ma“"; F’m-perl:a.r
& arantin. St Gadhavi W/0 Three Admeasuring 129.87 S el extenson wikGiEa Br; | it date
’ Patramal Karshan Hundred Sq. Mtr & Built Up _”F = ubell Lrcle, B | 18:Mov-20
Rekhaben : ; only minutes Dist-Kutch,
Harnistikamar shatic Gadhavi (Co- Twenty Nine Area 162.52 5q. Mtr. Guijarat.
W/O Harnishkumar Borrower), (Loan A/C Only as on
Ramniklal Sheth, Na.F 20-May-19
(Loan A/C No.): LO001060714029656
LSADBO2714- Sandeep Kantilal Shah | 20-May-19 | 14-5ep- | Plot No. 31 (Eastern 1 7 50,000/ 20-Nov- [1B-Now-20{ ay small Finange | Bhanu
150313118, 5/0 Kantilal Shah ¥ 8,17,270/- 20 Portion) Part-5, At | 10.00.000/4  Rs, Fifty 20 mt?; AM | Bank Ltd., Branch ;;“;SEDSE'EE';
L9001060100022551 (Barrower), Smt. Rs. Eight Lac Rev. 5t No. 231/2, | T | Thousand SO0 M | si00pm | Address :-Near |TT2iER
auirabhkimar 1-Jan-18 % [17-Aug- | RS No. 28 Plot No. 7 4 20-Nov- |18-Nov-20| A, Small Finance Bhanu Pratima Sandeep seventeen Vrundavan Park, At ¥ anly PR welth : Idbi I:a-nkJ auﬂmsf?
Natwarlal Kotak 5/0 22 48 245/- 20 2311, Assesment Sr. 13,55,000/{ 68,000/ 0 10.00AM g Ltd., Branch | Fratap Singh Shah W/O Sandeep Thousand Vill-Maszka, Dist.- unlimited h?::;?r ;ﬂif a:rt:-p:.'f;:,r
Natwarlal Katak R, Tovssrity No. 4967/1, At Tana, | RS- Thirteen| Rs. Sixty lt.;:n:; Pngﬂ E.EE;JFM i Eigf::ll'ﬁjﬁ?- Kantilal Shah {Co- Two Hundred Kutch, E_.ujarat. &x!:;m;mn g Ell;uj STt dates
(Borrower & Two Lakh Ta.-Kankrej, Dist - La;i:;ﬁv Eight oM with Plot No. 34, auctions@ Borrower & Seventy only Admeasuring 34 5q. i Dis:-h:un:lh, 18-Nov-20
Martgagor), Smt. Forty Eight Banaskantha, Theusand Thousand unlirmited Chalta Mo 138, | aubankin | | Mortgagor), Smt. el hatr. Gujarat.
Brinjalben Somalal Thistisand Gujarat, Sl only | aytension City Survey No 55 :::F::;-;:f Naynaben Rupal Shah | 20-May-19
Davda ( Alias Two Hundred Admeasuring 77.28 m;ﬁﬂ Eﬁl iT;Ed;:;:d 1B8-Mow-20 Wi C'_ Rupal Kumar
Brinjalben Forty Five 5q. Mtr. Built Up MEl_ian:’GuiE;at Kantilal Shah {{ﬂl-
Saurabhkumar Kotak) Only as an Area 74.34 Sg. Mt _331’?21 Borrower), EUPE
D/0 Somalal Davda 76-Dec-17 Kumar Kantilal Shah
(Co-Borrower), (Loan 5/0 Kantilal Shah (Co-
AJC No.): Borrower), (Loan A/C
LSPTHNOZ T l6- I"'.I{!l.]:
170463813, L5001060113115307
L9001060100673966 Mehul Pranjivan 25-Nov-19 | 15-Sep- Commercial L T 20-Nov- | 18-Nov-201 a) small Finance Bhanu
Yashavantkumar 2-Nov-19 | 19-Feb- (Property 1) (Property| (Property| 29-Oct- [27-0ct-20 | Ay Small Finance | Bhanu | |Ralger 5/0 Pranjivan | 7 590,466/- | 20 Property Situated “J""*"::'-':":'':'-Ir 25,000/- 3 DE"FM 11].1]:;#.#.-1 Bank Ltd., Branch ET;SEESE'EEE
Babulal Dhada S/0 | ¥51,35,689/- | 20 Property Situated 1)% 2)% 20 |10L0AM | Bank Ltd, Branch |FTeaE Sgh Prem)i Rajgor Rs. Five Lac At, Survey No. 1010, | ™ ﬂi‘f: RS o0 | s00pw | Address:-Near | e iy
Babulal Dhada Rs. Fifty One At, Survey No. CS | 25,50,000/4 1,28,000/- Itf?t EJ;I . Dtuﬁpm Address ; -3Rd e Eg rrﬂ;v?] rrf'l{:h.]mjaﬂi Minety Vill. Bidada, Tehsil. T-u:r.ur:.y BiA it Idkbi B?nk. au:;ﬂ::_@
{Barrower & Lac Thirty Mo 48, Ward No. 1, “ﬁ-. Twenty| Rs.One | ppgueith | Floar City Centre auctions(® Mek:tuﬁ Eajg.;r W/0 Thousand Mandvi, Dist. Kutch, b unlimitled ii“t';?“;tm? EI:anrtl:
Mortgagar), Smt. Nine NF Suh Risa School, Fl:ehLan: Lac | unlimited Complex, B!Ehind El:l:;ar;l-::n Miehul Pranjjivan Four Hundred Gujarat. anly exl:zp;mn Jub;;:-::ilrrdenam.:uj Vet g
Iyotiben ¥ Khatri W/0O | Thousand Six Jadeshwar Road, Thﬂius:ln i Twenty *“TE‘I’:“““ gitr_f': ;ﬂ?rr':;;; .;|._:-,tF:;|-,;qu Rajgor (Co-Borrower], | Sixty Six only Admeasuring 16.72 e Bt clh, 18-Nov-20
Yashavantkumar Hundred Vill. & Tehsil, S M mi‘*‘;u'-‘;ﬁ iy 27-0ct-20 | | (Loan A/C No.): as on 5q. Metre. Gujarat.
Babulal Dhada (Co- | Eighty Nine Wadhwan, Dist. | (property "'hf-“:-"“;d et LSBHU02716- 21-Nov-19
Borrower), Dhada Only as on Surendranagar, 2)% {P‘:: fert 263001, Gujarat. 170450553,
Devang Z-Nov-19 Gujarat. 16, 00,000/~ IPE Y L9001060100149303 .
Yashavantkumar 5/0 Admeasuring 133.80| Rs. Sixteen ! Kishankumar 11-Apr-18 T | 29-Aug- | Shop No. 9, Out Of T T 20-Nov- :ll?]";;:ﬁ Au Small Finance | Bhanu
Yashavantkurnar Sg. Metre, (Property| Laconly Iffrﬁ*: ’ Maheshkumar 7,73,897/-Rs.| 20 | SheetNo. 26-B, City 3{;?5&?2‘2 | 23000f-| 20 (IOC0AM | Bank Lid., Branch Préizp Smgh
Babulal Dhada (Co- 2) Property Of Land maufm; Vasvani 5/0 Seven Lac Sr. No. 11336 Paiki, | "% '™ Tw“:r;t w400 | s.00Pm Address : - Email Id-
Barrower), Bearing Wadhwan B I"E-;'leaheshl]cumar . Seventy 15t Floor, "Shakuntal| - . 4 Y| oM with 5,10 15.a-n.si;11.|t au._:;n:s@
Sureshkumar Babulal City Survey Number vumal vasvani Three Complex”, Taluka only WE 1 unlimited Eh"_"F'F_'*"Ef Above (- aubank.in
Dhada 5/0 Babulal 2092, 2093 & 2094, (Bortawer & Thousand Palanpur, Distt, Thousand eyrension Purohit Hotel 2nd | Propirty
Mortgagor), Madhu ! only of 5 Floor,Near HDB
Dhada (Co-Borrower), At Talka Pana Street, Kichankisnar Vasiani Eight Banas._l:antha. R FINANCE Abu 1E-Moy-20
[Loan A/C No.): Ward No, 1, Taluka W/O Kishankumar M Hundred Gujarat. Highway,
L2001060715337500 Wadhwan, District Vasvani (Co- Minety Seven Admeasuring 16.33 Palanpur, Dist.
aurendranagar, Barrower), (Loan A/C Only as on 5q. Mtr. Banaskanta
Gujarat, No.): LSPNRDO2715- 10-Apr-18 385001 Gujarat.
Admeasuring 40.31 160372733,
5q. Mt Le001060100638570
The terms and conditions of e-auction sale:-
(1). The E-Auction sale of Secured Assetison “asiswhereis”, "asiswhatis” , “whatever there is” and "no recourse” basis for and on behalf of the Secured Creditor viz. AUSFB and there is no known encumbrance which exists on the said property.
(2). For participating in online e-auction sale, Bid document, copies of PAN Card, Board Resolution in case of Company and photo |D, address proof are required to be submitted along with EMD, which is payable by way of RTGS/MNEFT in the name of MSME AUCTION POOL
ACCOUNT OF AU Small Finance Bank Limited, Current account No,1921201121711599 AU SMALL FINANCE BANK LIMITED Fifth and Sixth Floor Sunny Big Junction STC Khasra No. 64 to 67 ,Gram Sukhaipura New Atish Market Jaipur 302020, IFSC Code: AUBLO002011, Once an
Online Bid is submitted, same cannot be withdrawn. Further any EMD submitted by bidder will be required to send the UTR/Ref no of the RTGS/NEFT with a copy of cancelled cheque on the following email IDs i.e. auctions@aubank.in
(3). All Interested participants / bidders are requested to visit the website https://sarfaesi.auctiontiger.net & https://www.aubank.in/bank-auction for further details including Terms & Conditions, to take part in e-auction sale proceeding and  are also advised to contact Mr,
BhanuPratap Singh, Contact Number 9358002663 and e-mail of auctions@aubank.in
Please Mote: This is also a 15 days & 30 days notice Under Rule 8(&) read with Rule 9{1) to the Borrowers/Co Borrowers/Mortgagors of the above said loan account about sale through tender / inter se bidding on the above-mentioned date. The property will be sold, if their
outstanding dues are not repaid in full by the borrower in the given notice period.
Date : 12/10/2020 Authorised Officer
Place : Ahmedabad AU Small Finance Bank Limited

financialexp.epapr.in

. .- . Ahmedabad
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